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other formali tiesil

35 In 1995 Railuay Recruitment Board Allahabad

invi ted appliﬁ:ations for the a foresaid 2 year voca tional
course on Railuay Com,merc_ial commencing  1996=-%7, Upon
clearing  the u_ritten__axamﬁ on 11.,’-52;‘39‘64,_and the intervieu
on 231%5.?4?6,,app,licant_jgined the course for the academic -
year 1996297 she cl e@red all the papers for that yearr"f
and was adnitted to the 2nd year of the 2 year Vocational
Course, 19972983 she failed in all the pepersy as a

result of which she had to repeat the second year's course

in the next year i.edl 199993

48 In the academic year 1998-99 she cleared 5 out of 6
papers as per resul ts declared on 2'.‘?6..;39.9 V((;Op‘y taken on : .-
record) and got @2 compartment in 1 paper iced économics.
She appeared in that paper and 'cleére.d .the same as per

resul t declared on 31’258f§99 ( copy taksn on r ecord).

8'  As per para 243 of Railuay Boardl.'s letter dated
27 h0dos containing the minutes of the meeﬁng of the
Monitory Committe of this Vocational Courss which Spell;
out the gquidelines for its administration,
"ﬂ student who has failed or has been placed
in compartment or who did not obtain the
requisite marks in the first attemp t,may be
offered appointment only if he obtains the
required percentage of marks after clearing the
compartment or improving the positiom in the
main examination conducted in the next academic
yeary and no laterdn o
6 Ra ilway Board in their letter dated 3.2.,2000 (An'n-Ad)
had asked CBSE to clarify whether a2 student who gt
compartment in the month of June of an academic year but

passed the compartment examiq held in August of the same yasar

vas to be treated as passing in main examd in the same

~\S




o

f'q(

)

-3
academic year or _o‘ther\qise‘?? -
74 CBSE in their reply dated 4i2.2000(copy on record)
have clearly stated that com.palrtnental exam ‘.ﬁ is a part
of the main examﬁﬁgf of the sa.me,écadani,c y;ear in which
apnual result p~as_s/gon1p,ari_m en__t/f‘ail have besn declaried%q.
Accordingly the main exams' held in marcﬁz"-ZQOO of academic
'year 1999-2000, the result declared in_m%y/junefzooﬂ
and compartment QX?"F;'E?, held in .'Aggust',fZOGD are a part
of the same 2cademic year 1999;‘.2000";%
8. Respondents in their reply however contend that
as applicant took 3 years to pass the 2 year course and

that too in 3 chances, she is not eligible for appointnanf,';j:

gil We have heard both sides and considered the

matter céremllyfﬁi

103 Adnittedly, the vocational course is of 2 years,
As per para 2_*;%3 of‘res;;ondents; circular dated 27’5—310395,
which respondents also rely on)if‘ applicant had cle2red
the first year 1996~97 and the second ysar 1997';98

by Junegi1998 itself she would have been held to have
clearsd the courss in the first 2ttemp £ However, s‘he
did not do so’y and had to sit for the second years
papaers in the next academic year idest 1998=99 in which
she cleared 5 of the 6 papers in the m2in exam. whose
resul ts uere declared in Juné1999 and deéred the last
paper ( in which she had obtained compartment) in Aug‘ust",'
19993 |

113 When respondents are follouing the CBSE syllabus
and examination systemy and CBSE have clearly advised

in their reply dated _4:*:2.‘*2000 that the compartment exam.
held in August, is a part of the main sxamination of

that academic year, it follows that as applicant had

cledred the compartment paper in Augus t)’ 1999, she must
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be treated to have cleared the main exama of the

- écadanic year 1998=-99 uhich is the academic year next to the

one of 19?7_"9373'-'!d thus fulfills the condition prescribed

in para 23 of reSpondents.' own circular dated 27 #0955
122’%' In the result, the OA succeeds and is alloued

to the extent that impugned order dated 227272000 is
quashe_d and set as,ideéi ARpplicant should be considered for
appointment as C.orr]meurcial Clerk/Ticket Coll ecbor};'} on

the basis that she has fulfilled the condition prescribed
in para 2553'3_o,f_fr es_pqn"dentsn"omn Circular dated 270,95
and appointment letter should be issued to her if she

is otheruu,se_ found el:.glble and clears the prescribed

—~ crrchong

pr,eappo_;_npgent‘f,‘q_rmal‘;,t;es";i These md.vm;ras should be
implemented within 2 mornths f rom the date of receipt of a

copy of this orderd No costs“

Al Aatnds Arf! 7&.

( DR.ASUEDAVALLI ) (5.R.ADIGE).
MEMBER (3) VICE CHAIRMAN(R).
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